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(b) if so, the steps takem by Govern-
ment to check such incidents from taking
place on the Indian soil? '

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
NIHAR RANJAN LASKAR): (a) Yes.
Sir.

(b) Thz State authorities concerned
have been taking due preventive and puni-
tive measures in accordance with law.

Import of Colour T.V. know-how

614. SHRI BALKRISHNA WASNIK:
Will the PRINE MINISTER be pleased
to state:

(a) whethar it is a fact that Govern-
ment have decided not to import colour
TV know-how as a long term policy; and

(b) if so, the reasons thereof?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF ELECTRONICS
(SHRI M. S. SANJEEVI RAQO): (a)
and (b). Government is of the view
that thz technological capability in the
country 1s such that generallty foreign
collaboration is not required for th: ma-
nufacture of CTV sets.  This view has
also been endorsed by the electronics
industry.

Communal Riots

615. SHRI VIJAY KUMAR YADAV:
SHRI UTTAMBHAI H. PATEL.:
SHRI NAWAL KISHORE
SHARNMA:
Will the Minister of HOME AFFAIRS
be pleased to state:
(a) th> comparative figures of commu-

nal riots in the country State-wise, includ-
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ing the loss of human life and property,
during the period Japuary 1980 to De-
cember 1982 and January 1977 to De-
cember 1979; and

(b) what concrete steps have been

taken to curb such incidents?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
NIHAR RANJAN LASKAR): (a) A
statement giving figures of communal in-
cidents and number of persons  killed
during the pezriod from January, 1977
to Dzcember, 1979 and from  January,
1980 to Dezceniber, 1982 may be seen in
the Annexurc. The estimated loss -.Qf
property during the years 1977 to 1981
is also indicated in the statement. The
information in regard to loss of property
during the year 1982 is being collected
and will be laid on the Table of the

House.

(b) The necessity of maintaining com-
munal harmoney and public order  has
been time and again stressed on the State
Governments.  Suggestions have been
made {o them to streamline the adminis-
trative and intellignece machinery and
for measures like arrest of antisocial
elements, search and seizure for the re-
covery of arms and ammunition and ac-
tion against elements inciting communa-
lism. Central forces have also  been
made available to the States as and when

the requests for the same are made.
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